(d) if so, whether Government proposes to derecognize such flying schools which are not
providing training as per norms; and

(e) if so, the details thereof ?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
(a) and (b) The flying schools in foreign countries are not under the control of Directorate
General of Civil Aviation (DGCA), India. They are controlled by the Regulatory Authority of their
respective countries and provide flying training as per the rules and regulations established by
that country.

(c) The Government of India does not maintain such records as no permission from Indian
DGCA is required for undergoing training in foreign training schools.

(d)and (¢) DGCA has no authority to recognize or de-recognize a flying school
established in foreign country. DGCA only accepts the licence issued by an International Civil
Aviation Organisation (ICAO) contracting State and converts it to Indian licence in accordance
with the Indian rules and regulations.

Delay by private airlines

325. SHRI JAI PRAKASH NARAYAN SINGH : Will the Minister of CIVIL AVIATION be pleased
to refer to answer to Unstarred Question No. 478 given in the Rajya Sabha on the 4th March,
2008 and to state the On Time Performance (OTP) and cancellation of flights of Jet Airways,
Spicejet and Go Air during the last 3 months?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI PRAFUL PATEL):
The details regarding On Time Performance (OTP) and cancellation of flights of Jet Airways,
Spicejet and Go Air, during the last three months i.e. July, August and September, 2008 are as

follows:
Month Jet Airways Spicejet Go Air.
oTP Flts. oTP Fits. oTP Flts.
(%)  Canceled (%) Canceled (%) Cancelled
July, 2008 81.1 67 86.0 21 68.9 148
August, 2008 80.7 186 84.5 327 79.0 162
September, 2008 87.3 183 88.3 272 86.2 208

Air crashes in country

1326. SHRI MOTILAL VORA:
MS. SUSHILA TIRIYA:

Will the Minister of CIVIL AVIATION be pleased to state:

(a) the number of plane crashes and other accidents taken place on the airports during the
last three years alongwith the reasons therefor;

tOriginal notice of the question was received in Hindi.
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